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(b) if so, what steps have so far been taken 
in this direction? 

THE MINISTER OF TRANSPORT AND 
SHIPPING (PROF. V. K. R. V. RAO):     (a) 
No. 

(b) Does  not  arise. 

tPRiCEs  OF CHEMICAL FERTILISERS 

89. SHRI RAM CHANDER: Will the 
Minister of FOOD AND AGRICULTURE be 
pleased to state: 

(a) what are the prices of sulphate of 
ammonia and other chemical fertilizers at 
present in India and also the prices of these 
fertilizers in the beginning of the years 1965 
and 1966; and 

(b) how do these prices compare with 
those in Pakistan, Japan and the U.S.A.  at 
corresponding times? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHEB 
SHINDE): (a) and (b) A statement is laid on 
the Table of the Sabha. 

STATEMENT 

(a) and (b) The prices of Sulphate of 
Ammonia and other chemical fertilisers in 
India in the beginning of year 1965-1966, and 
as prevailing at present, together with the 
comparative prices in Pakistan, Japan and 
U.S.A. in 1964-65 are given below: — 
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fDEMAND      FOR      FERTILIZERS 

90. SHRI RAM CHANDER: Will the 
Minister of FOOD AND AGRICULTURE be 
pleased to state: 

(a) what is the total demand for fertilizers 
in the country at present and to what extent it 
can be met from  indigenous  sources;  and 

(b) the total quantum of import of 
fertilizers during the current year; and the 
names of the countries from which these are 
being imported? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHEB 
SHINDE): (a)  and  (b)  A statement is 
attached. 

  

 

t NATIONAL    HIGHWAY      BETWEEN 
AHMEDABAD AND BOMBAY 

171. SHRI M. C. SHAH: Will the Minister 
of TRANSPORT AND SHIPPING be 
pleased to state: 

(a) whether it is a fact that the National 
Highway between Ahmedabad and Bombay 
requires urgent repairs especially in that 
portion which is within the Maharashtra State 
limit; and 

(b) whether Government have considered 
the necessity to construct a bridge near Vasai 
to shorten the distance? 

THE MINISTER OF TRANSPORT AND 
SHIPPING (PROF. V. K. R. V. RAO): (a) 
The general condition of the road is fairly 
good and no urgent or   emergent  repairs  are   
necessary- 

(b) The Member is presumably referring 
to the bridge over the Bassein 

^Transferred from the 26th May, 1967. 

Creek on the new alignment of Bom-bay-
Ahmedabad road via Dahisar, Ghodbunder 
and Manor. This bridge is already under 
construction and is now expected to be 
completed by the end of 1968. With its 
completion, and the opening of the new road 
to traffic, the distance between Bombay and 
Ahmedabad will be shortened by about  12 
miles. 

JSALE OF FAKE D.T.U. TICKETS 

188. SHRI N. SRI RAMA REDDY: Will 
the Minister of TRANSPORT AND 
SHIPPING be pleased to state whether it is a 
fact that a Ticket Gang operating in Delhi has 
recently cheated the Delhi Transport 
Undertaking by the sale of fake tickets? 

THE  MINISTER  OF   TRANSPORT 
AND SHIPPING  (PROF. V. K. R. V. RAO):    
A complaint to this      effect had been 
received but on enquiry by 
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the C.B.I, no material was found which could 
substantiate the allegations. 

 

 

(c) what was the number of incidents of 
thefts of various articles of the Delhi 
Transport Undertaking registered during the 
last six months; and 

(d) what was the number of arrests made 
in connection with the above-mentioned 
incidents and how many articles were 
recovered?] 

 

J [THEFTS OF D.T.U. ART|CLES 

366.    SHRI       SUNDAR       SINGH 
BHANDARI: SHRI V. M. 
CHORDIA: 

Will the Minister of TRANSPORT \ND 
SHIPPING be pleased to state: 

(a) whether a bus belonging to the Delhi 
Transport Undertaking was stolen in the last 
week of April, 1967; 

(b) what action was taken to re-;over the 
stolen bus and what was the result thereof; 

[■Transferred from the 2nd June, 1967. 
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during the last six months. Of these, 3 cases 
being of a serious nature were reported to the 
Police. In the other 12 cases action has been 
taken departmentally. 

(d) No arrests have been made so far. Out 
of articles worth about Rs. 7061.00 articles 
worth about Rs.  2286.00 were recovered.] 

12   NOON 

MOTIONS OF   BREACH   OF PRIVI-
LEGE AGAINST THE EDITORS OF 
"HINDUSTAN" AND "HINDUSTAN 

TIMES" 
MR. CHAIRMAN: A notice of a question 

of privilege has been received from Shri 
Rrishan Kant and Shri Chandra Shekhar 
which relates to certain observations 
contained in an editorial in the Hindustan, a 
Hindi daily published from Delhi, of the 2nd 
June, 1967. I am giving my consent to raise 
this question. Shri Krishan Kant or Shri 
Chandra Shekhar may now do so. There is 
also a notice on the same matter from Shri 
Rajnarain. 

SHRI G. MURAHARi (Uttar Pradesh):   
From me also. 

MR. CHAIRMAN: Yes, from Shri 
Murahari also. 

SHRI KRISHAN KANT (Haryana): I beg 
to move a motion of privilege against the 
Editor of Hindustan, a Hindi daily of Delhi    
.    .    . 

MR. CHAIRMAN: You must ask for the 
leave of the House first. 

SHRI KRISHAN KANT: I beg the leave 
of the House to move a motion of privilege   .    
.   . 

MR. CHAIRMAN: You kindly state your 
question and then ask for leave. 

SHRI KRISHAN KANT: 1 beg the leave 
of the House to move a motion orf privilege 
against the Editor of Hindustan a Hindi daily, 
who has committed a breach of privilege of 
Member* of this House. 

In its editorial of 2nd June, 1967, it has 
attacked the Members of this House in a most 
deplorable and mischievous way. I would like 
to bring to the notice of the hon. Members 
some of the sentences included in the edi-
torial which by themselves will prove the 
mala fide intentions of the Editor. It is a 
deliberate attempt to bring the Members of 
this august House into disrepute in the public 
eye. The editorial says—here I am quoting 
from the editorial: 

"In the twelve hours' debate in the Rajya 
Sabha, the Hazari Report was used in an 
incongruous and undesirable manner as a 
medium of shooting baseless allegations 
against all canons of democratic propriety. 
The announcements made by Shri 
Fakhruddin Ali Ahmed, the Minister for 
Industrial Development, in reply to the 
debate clearly indicate that these 
allegations are baseless and unworthy of 
consideration according to the Government. 
Not only that, the Industries Minister 
showed his regret at the level of discussion 
and for giving it an undesirable slant for 
propaganda purposes." 
After giving his own views   .   .    . 
MR. CHAIRMAN: Will you p'ease read 

out the particular passage   .    . . 
SHRI KRISHAN KANT: That is what I 

am reading out. 

MR. CHAIRMAN: Please read the Hindi 
version. 

SHRI KRISHAN KANT: I have translated 
that. 

MR. CHAIRMAN: Kindly read from the 
Hindi version. 

SHRI KRISHAN KANT: Yes. After giving 
his own views of the debate, the Editor goes 
on to say: 

 


